
Govemme/11 of Jammu & Kasltmir 
Housi11g & Urbau Developme11t Departnre t 

C. ·r s · " lVI ecretartat, Sri11agarl Jammu 
••••• 

NOTIFICATION 
Sri nagar, '2..~ of October, 2019 

SRO ~ b 1.. In exercise of the powers conferred by proviso to 
.<le 3og of the Constitution of India, the Governor is pleased to direct that the 
1 e of the Urban local Body Institutions (Management) service, Jammu 
etted/Superior Services) for the Union Territory of Jammu and Kashmir upon 

510n of the posts of Union Territory of Ladakh, shall comprise the posts as 
r!{ated in Schedule - I to this notification, subject to any modifications as may be 

r.essa ry. 
This shall come into force with immediate effect. 
By order of the Governor. 

Sd/-
(Dheeraj Gupta), lAS 

Principal Secretary to the Government 
Housing & Urban Dev. Department 

hHUD/Adm./95/2019 Dated : "2.. ~ .10.2019 

~to the: 
1. Rnancial Commissioner, Finance Department. 
2. Principal Secretary to Hon'ble Governor. 
3. Secretary to Government, General Administration Department. 
4. Secretary to Government, Department of Law, Justice and P. A. 
5. Director Finance, Housing & Urban Dev. Department. 
6. Director, Urban Local Bodies, Jammu. 
7. OSD to Advisor (S) to Hon'ble Governor J&K, Srlnagar. 
8. Private Secretary to Chief Secretary, J&K. 
9 Private Secretary to Principal Secretary, H& UDD. 
lO.Incharge Website. 
ll.SRO file (w.2.s.c). 

(Syed Na tr hmad) 
Under Secretary to the Gove~;:;tt 
Housing & Urban oev. Oepa 



~---~. --~~-. 

Government of Jammu and Kashmir 
Houslna and Urban Development Department. 

Civil Secretariat. Srlnagar 1 Jammu 
••••• 

Schedule- I to SRO ------

Urban Local Bodies, (Municipal Councils/Committees) of Jammu 
Division 


